
File No.15-07/GA/2020-FSSAI 
Food Safety and Standards Authority of India 

(A Statutory Authority established under the Food Safety & Standards Act, 2006) 
(GA Division) 

FDA Bhawan, Kotla Road, New Delhi-110002 
Dated the 5th July, 2021 

Subject:- Minutes of 33rd and 34th meeting of Food Authority held on 23rd March and 23rd 
April, 2021 respectively-reg. 

The Authority confirmed and adopted the minutes of the 33rd and 34th virtual Food Authority 
Meetings held on 23rd March and 23rd April, 2021 respectively in its 35th virtual Meeting held on 24th 
June, 2021 after amending the minutes as per details given below:-

Minutes of 33rd meeting of the Food Authority:-

1. Under the Agenda Item No. 33.1 (1.1.3): After the sentence "CEO suggested that "wheat +
other flour" was not consumer friendly and therefore flour mix with 10-20% other grains with
wheat flour should also be called "multi grain flour" and the same was agreed.", the following
may be added: "The product shall have flour composition obtained from whole wheat ranging
from 50-90% and rest of the flour composition shall be from other permitted ingredients singly
or in combination".

2. Under the Agenda Item No. 33.1 (1.1.8), the following paragraph may be inserted: "1.1.8
Labelling provisions for non-caloric sweeteners would be prominently dh the label of
bottle/container but not on crown".

Further, with regard to the suggestion that provision for inspecting foreign food manufacturing facilities 
should be only for high risk food category (Agenda item 33.1 (4)), Chairperson emphasized that this 
provision is only an enabling clause and inspection would ordinarily be carried out as per the risk 
categorization of the food products and other risk parameters. 

Minutes of Special meeting of Food Authority (34th):-

The minutes of 34th Food Authority meeting were confirmed and adopted with correction to 
include name of "Shri Thanglura, Mizoram Consumer's Union" in the list of participants. 

2. Accordingly, the minutes of the 33rd and 34th virtual Meetings of Food Authority are being
uploaded on the website of FSSAI.

\��1 �':11 
(Pankaj Gera) 

Assistant Director (GA) 
Encl. Minutes of the 33rd and 34th virtual Meetings of the Food Authority. " 













































































Minutes of Special meeting of Food Authority 

 A special meeting of the Food Authority was convened under the chairmanship of  

Ms. Rita Teaotia, Chairperson, FSSAI on 23rd April 2021 to discuss the deferred 

agenda item of 33rd Food Authority meeting held on 23rd March 2021 i.e. FSS 

(Licensing and Registration of Food Businesses) Amendment Regulations, 2020. 

The meeting was held through virtual medium due to prevailing CoVID-19 pandemic. 

The list of participants is at Annexure -1. 

2. The revised version of amendment regulations, after incorporation of received 

comments on the published draft notification of the said regulations, were placed 

before the members of the Food Authority. A presentation regarding the specific 

changes before and after incorporation of received comments on the draft 

notification was also made during the meeting. 

3. After deliberation of the proposed changes in the said amendment regulations,it 

has been decided to redraft the following: 

 a. Definition of “Brand Owner” to incorporate „such other arrangements‟ 

b. Proviso of proposed Regulation 2.1.18 Testing to include testing either in-

house or through external facility. 

c. Declaration regarding manufacturing of Standardised products under 

Annexure-1 of Schedule 2 to be revised to include the following statement 

that the applicant shall manufacture only those food products which are 

endorsed in the license. 

4. Further, it has been decided to provide further clarification on the following topics 

by the way of FAQs: 

a. Scope of Food Handler- who is covered, who will require training,etc 

b. Overlap of licensing under re-labeller, head office and brand owner 

c. Linkage of units in Head Office license 

d. Requirement of FSMS plan for Head Office 

e. Non-requirement of modification of license in case of permitted flavour or 

color as variants of standardised products 

f. Non-requirement of allergen safety in case of pre-packaged food 

g. Temperature requirements for in-transit food products 

  



Annexure- 1 

List of Participants 

A. Members of the Authority  

1. Ms. Rita Teaotia, Chairperson, FSSAI 

2. Sh. Arun Singhal, CEO, FSSAI, Member Secretary 

3. Dr H G Khosia, Commissioner of Food Safety, Gujarat 

4. Smt Manjushri Narasimhaiah, Commissioner of Food Safety, Karnataka 

5. Sh. Shakeel-ul-Rehman, Commissioner of Food Safety, Jammu & Kashmir  

6. Sh. Manoj Joshi, Additional Secretary, Ministry of Food Processing Industries 

7. Sh. Anupam Mishra, Joint Secretary, Department of Consumer Affairs 

8. Ms. Parul Singh, Deputy Secretary, Department of Commerce 

B. Special Invitees 

1. Ms Parna Dasgupta, FICCI 

2. Ms Meetu Kapur, CII 

3. Ms Shreya Pandey, AIFPA 

C. Officers of FSSAI 

1. Dr.Shobhit Jain, Executive Director, Compliance Strategy 

2. Sh. Rajeev Kumar Jain, Executive Director, HR, SBCD and Finance 

3. Dr. N Bhaskar, Advisor, Science and Standards Division  

4. Dr.Harinder Singh Oberoi, Advisor, QA 

5. Sh. R K Mittal, Head, RCD 

6. Sh. Raj Singh, Head, GA 

7. Sh. Sharad Agarwal, Director, Finance 

8. Sh. Amit Sharma, Director Imports 

9. Dr. Sanu Jacob, Director, QA 

10. Ms.Inoshi Sharma, Director, RCD 

11. Ms. Sweety Bahera, Director, Science and Standards Division  

12. Lt. Col.Lezy Jacob John, Director (Training) 

13. Ms. Lily Prasad, CTO 

14. Sh. Parveen Jargar, Jt. Dir, RCD 

15. Sh.Anil Mehta, Jt Dir, RCD 

16. Ms.Sabita Jaiswal, Dy Dir 

17. Sh.Vikas Talwar, Dy Dir, RCD 
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